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Separate paging is given to this Part in order that it may be filed as a separate compilation.

MINISTRY OF LAW AND JUSTICE
(Legislative Department)

New Delhi, the 28th February, 2019/Phalguna 9, 1940 (Saka)

CORRIGENDA

In the BANNING OF UNREGULATED DEPOSIT SCHEMES ORDINANCE, 2019 (No. 07 OF 2019) as
published in the Gazette of India, Extraordinary, Part I1, Section 1, Issue No. 13, dated the 21 February, 2019, —
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30 - Page “30” Page “29”

DR. G. NARAYANA RAJU,
Secy. to the Government of India.
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